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Btack ~I.rketinr or Fertlltser In 
West B~al 

10200 SHRI RAJ KRISHNA DAWN: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state: 

(8) whether Government are aware 
of the black marketing of fertilisers 
in West Bengal; and 

(b) if so, steps taken by Govern-
ment to remove this alleged malprac-
tice? 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (stuu SUltJIT 
SINGH BARNALA): Ca) The Govern-
ment ot West Benlal have reponed 
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~t 113 pQli.ce.,....,. were.~ 
dIuinI RabI. 1977·78 spinat dCt'!en of 
far'LUaers who were pri1Tl4 lacie'nvolv-
ell in irrelUiaritles includlni black-

- _ketlna. Tbl. year, so tar, luch 
_.,., cases bave t-. .tarted a,ainst 
n tertlllser dealeR. 

(b) In order to lUard against condi-
tions of black.marketin, developin. in 
any pockets, the following important 
.lePs have been taken, amongst others 
by the Central and tbe State 'Govern: 
m~nl:-

(I) In consonance witb the e&tlmated 
demand of fertilizers, which is review-
ed from time to time, larger supply 
of fertilizers is allottNl by the Centre 
to the Stat<". especially to compensate 
ahorl-supp1y. if any. from indigenous 
sources allocated to the State. 

(Ii) Tn order to stock Central pool 
fertilizer:-: 
State. the 

in different paTh; of • iw 
State Government have 

b@en requested to arrange !.>torage ac-
commodation with the SWC/CWC 
etc. 

(iii) The State Governments have 
been advised to lift fertiliser stocks 
both from indigenous sources and Irom 
~ Central Fertiliser Pool on continuo 
ou. and regular balis to avoid last 
minute rush which mlCht result in tem· 
porary pockets of scarcity being 
ereated. 

(Iv) Fertiliser (Control) O"der has 
been declared by the Government of 
tndla as a 'Special Order' under the 
provisions of the Essential Commodi-
ttes Act. 1955 authorisIng the State 
Governments tor summary trial ot 
offenders. 

(v) The Fertlllsel' lnJpectors h" 
been alerted by the State Government 
and arrangements for random cr.eck .. 
Ing of fertiUs.,. depots have been made 
~ them. 

1021. DR. BAPU KALDATE: WUl 
the Minister of AGRIcULTURE AND 
IRRIGATION be pleased to state: 

(a) whether Government have rC-
ceived a memorandum from Chandra_ 
pur Fishermen's Society; 

(b) if so, the demands of the fisher-
men; and 

(C) action taken on their demand? 

THE 
TURE 
SURJIT 
Yes. Sir. 

MINISTER OF AGRICUL-
AND IRRIGATION (SHRI 

SINGH BA/lNkLA1: (a) 

(b) Fish Farmers Developmen t 
Agency Scheme for Chandra pur Dis-
trict should be implemented through 
t h~ 3pplidnt District Fisheries Sangh. 

(c) We had advised the Maharash-
tfa Govemment to implement th~ pru-
gramme through a society registered 
unrler the Societies Registration Act 
with a management headed by a Dis-
trict Collector as per approved pat-
tern. The state Government had 
e~r1ier expressed a view that the 
programme CQuld be beHer adminis-
tered through the Vidharbha Vibhagya 
~Jachhimar Sahkari Sangh. On a 
memorandum from Chandra Zila 
M''31sys'\'yaw8say Sahkari Sangh that 
the scheme should be implemented 
through them. tbe Maharashtra Go\"-
emmcnt has nO'\\.' informed that it 
proposes to accept their demand. 

Market Near J_ MasjId, Deihl 

1022. SHRI C K. JAFFER SHA-
RIEF: Will the Minister ",f WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state: 

(a) whether a protest was made 
against a market near Jama Masjid 
being named Imdad Sabri Market 
arler the Deputy Mayor. Mr. Imdad 
Sabri and It was demanded that the 
market be named arler Maulana 
Shakaut Ali, the freedom fighter; and 




